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allri N .•. LMk&r: KaT I know 
what would be the additio~ pro-
duction capacity of the new expan-
.ion unit arid by what time this will 
b. completed? 

8Iui AIaC-: The present capa-
citT is 0.75 million tons. It is pro-
posed. to raise it to between 1.0 and 
1.21 million tOni. The e:Ql8Jlllion will 
be achieved by the end of the third 
Plan. 

lllarl ...... war T .. Ua: KaT 1 
kno.... ....hether there ...... anT mort-
fan in the production last T8ar, if ao 
what .... ere the reesonl and what 
steps have been taken by Go"ern-
.ent to prevent a recurrence? 

Slut Alar-: This ha. been a-
plained on the ftoor of the House 
tairly in detail. Production started 
improvine tram August. From the 
month at November, there was " 
stoppage tor about three weeki 
because ot the behaviour at the rlver 
Brahmaputra. Later on production 
has caught up and .... e are now pro-
ducing almost to the full capacity. 

8hrl ViBhram Pruad: May I kno .... 
.... hat are the terms of the agreement 
with the Rumanian Government, 
whether any loans have been asked 
from the Rumanian Government bT 
the Government at India, and if so, 
how it will be repaid? 

Smt AIacesan: All these matters 
are under consideration. 

Shrl Dem Baraa: In view of the 
fact that this Gauhati Refinery has 
been experiencing diftlcu1ties and 
breakdowns-the kerosene unit broke 
down and there was a series of break-
downs-may I know whether the eco-
nomics of production are being taken 
into account when the Gov,rnment 
are discussing the question of ex-
panding the existing capacity of the 
reftnery? 

SIut~: All these will be 
kept in mind and .... e will try to re-
duce the coo .. much .. possible. 

8hri Sham Lal Saraf: KaT I know 
.... hether after the expansion, the re-
ftnery will get more at crude oil from 
within the same area as at present or 
oil will be found from other plaeel 
to teed it? 

Slut AI ...... : We .... ill contin_ 
to ~ the extra quantity of crude oil 
from the same source. Oil India w 
producing oil .... hich will also be n-
ftned in this reftnery. 

It.eeeanIa C ....... 

+ r Slut ....... war T:aaUa: 
Shri 0Uar LaI .....,.: .•. 1 Shri DIIua: r 
Shrl Gobran "-4: 

L 8hri D. C. SlIarma: 

Will the Minister of Etlwcatloa be 
pleased to state: 

(a) .... hether it is a fact that Uni-
versity Grants Commission is consi.-
dering to establish new research cen-
tres in the country; 

(b) if BO, whether these research 
centres will be independent of or 
attached to the universities; 

(c) the total expenditure involved; 

(d) how many research c!entrea will 
be opened in each State; and 

(e) when the new centres will .tart 
functioning? 

The M1mster of Education (Shrl 
M. C. Chq'Ia): (I:) No, Sir. 

(b) to (e). Do not arise. 

Scleu.tJfic Equipment &lid Machiael'J' 

+ 
(Shrl Yashpal Stach: 
I Slut S. C. Samanu: .S'l ShrI M. L. Dwive4li: 

Shrlmatt San&rl N ..... : 
Slut DIIJI: 

Will the Minister of· UaeatiGll t. 
pleased to alate: 

(a) .... hether hi. attention has been 
drawn to the A1.Idl.t Report on the 



A~ts Ur the COWlcU d Sc:lentic 
arid industrial !tesearchfOr 1 __ 
wherein iliftabees of tcletttiBe equip-ment and _m~ bought for 'the 
ri'atiilnallaborato"ries 'ioemal!iinV litI.,. 
used for 13 years have wen tpOinte4 
GIlt; 

(b) If .0, the reasons fOr this itate 
of af!airI; and 

(c) whether strict instructions 
have been 'iIIIIImIl SO that 'SUch mistakes 
are not repeated? 

'De ' ......... '" ........ (Shd 
M. C. Chacla): (a) Yes. Sir. The 
Audit teport mentiODll only one ins-
tance of some eqUipm.ent purchased, 
which have remained unused for 13 
Yean. 

'(b) -nus happened when 1he Ins-
titute concerned was in ita initial 
.tqe 'Of establishment. 

(c) Detailed iJln"actiona ~ 
&wn the procedure for purchue of 
equipment have been already issued. 
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'Shri Kapur siIIch: May I 1m. 
whether the research institutionai 
facilities so far created by the Gov-
ernment have yielded intemationail), 
recognised and commensurate-with-
cost resu~ts and if not so, what are 
the reasons therefor? 

Sbri M. C. Chag1a: OUr research 
institutions have given the finest re-
sults which the country can be proud 
of. As I said last time, I am having 
a brochure issued, which will be in 
the hands of every Member of Par-
liament pointing out what wonderful 
work our laboratories have done and 
what fine scientists we have got in 
our country of whom we should be 
proud. 

Sbri S. C. Samanta: May I Imow 
how much of the machinery can be 
used in future after repair and other 
things? 

~9~: lIW;;il'~~~ 
~'liTt .... 

Sbri M. C. Chagla: I have got the 
figures here. It is harcil), 1 per cent 
of the machinery that has been 
ordered by the CSIR. Upto the en4 



of !tit 1iI1tdl,19tr3, the p1J.nt I:lid 
DWlbinery -whiCh '\\>11) 01'I!ew!d WII 
RlI. 1I12b1Idu1, whieb inclUded R& 
132.3" lakhs for 1~811. 'the itema 
of equipment mentioaed. in the lllldi.t 
report for 1962-63 altoaether.come to 
about RB. 1'595 1akhs only, which ia 
about 11:107 per ~ of the total coat 
of equipment ordered till 3lat lIaroh, 
1963 and about 1 per cent of the 
coet ·af *lw.pment ,~ durirl'r 
1_.063. ThePl!lbra, the llUdit hJIIIl" 
CPitioiseB cdy 1 Iier cent or the pur-
cliaseB made dutint all thI!Ie )'I!Ilft, 
whi«h I think Ie a wrr line 1IIihi_ 
lD4!iit on the part ~ the·csm and 
the laborMoriel. 

.8JnoI ..... : Dttl'ing the last __ 
'Sion, the M"miiIter, 8nftIerin1 a sup-
plementary,.said that they have 
appointed a committee -Nhitjh "'Ill! 
going round, studying the work of the 
research centres in order 'to make 
recommendatioos for tbeir impr0ve-
ment and so on. He IIlYB now that 
their work ia splendid, we have .-cot 
aome of the best soientiets woridJIC 
in the research centres and dlat he 
is producing a brochure very IIOOIl. 
Are we to understand that that com-
mittee has already DHlde a recom-
mtindation and on the authority Of 
that committee's recommendation 
he is going to issue the brochure, or 
independently of the work of that 
committee he has already made up 
his mind and he is going to issue 
these advertisement papers? 

Shri M. C. CIIaa1a: The two things 
must be separated. All I tdId the 
House some time back, we appointed 
a high-powered committee to review 
the working of the CSIR. On that 
committee we had scientists from this 
country as well as from abroad, and 
that report is awaited. The brochure 
which I am thinking of issuing will 
give the Members of Parliament defi-
nite and concrete results of what 
these laboratories have done. This 
has nothing to do with the reviewing 
committee. That committee wi1l. tell 
us if we have got any defects and 
faults which could be recti1I.ed or 
removed. 

Sblt MtIh dwIda ...... : 'Hu 
the MiniBtar'e MbIlRion beI!Il '4Ira1nl 
to the observations made by the 
foreign sc:ieDtiBt from Yugoslo\da, Mr. 
Stephens 1>edger, that ~ was too 
much politis in the researdl cenve. 
in India and, if so, what • the ·Gov-
ernment's reaction to it? 

'Slut M. C. 'ftacIa: !'17 vift Is that 
thet'e is tciomUCh lIOlitics Im!f1WlIere. 
I 'may US1Jl'e my hon. friend ~ t 
atnttyingto eliminate pOlitics from 
all ~ of edueation and s'cientiflc 
r8ellrCh. 

......... 8IrftId Nlpa:I would 
like to lmow ·if t.be boD. IIiin18ter U 
aware .that -4bere De aome laborato-
ries when the work is IIUflerinc be-
cause at. lack ·Of eguiplnenl 

Shri -.(:.tlha)ta: Yes, the hon. 
Member is rilbt. :rbat ill due to our 
diftIculty witb reaal'd to fmeign ft-
change. We ·have not been able 1:0 
get au the appuatus ~t we require. 
Whatever can be proclaeed here, we 
gat them. Whatever ,has lOt to be 
imported depends on foreign elKl!hange 
and we cannot, UDfortUDately, get all 
the foreignsClhaDge that we require. 

.ift Ift1'nW fiIt : It ~ iifT;f.n' 
~ ~ fit; ~ \lI,.,t.:oil'1l ~ ~ 
~ ~ ~ mit f, .m :r.r on: m 
~ ~ 'flIT t ? f.1;e;rr ~ 
f'IT t ? 
Mr. Speaker: He is' asking about 

the losses suffered by various labora-
tories. 

Shri M. C. Chagla: I do not know 
what the hon. Member is referrin, 
to-losses in what sense? The labo-
ratories do research work and project 
work. Sometimes the project result. 
in useful discoveries which are help-
ful to industry; sometimes they do 
not. But research has to go on. 
Research cannot go on with a definite 
idea that it must produce results. Re-
search is to expand knowledge. Ex-
pansion of knowledge sometimel 
results in help to 'industry; s0me-
times it does not. 
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Shrt Prl7a Gapta: The hoa Edu-
cation KIniIter has stated on a prior 
oceuion that committee. are not 1188-
ful, rather they retard the amooth 
working of the Miniltries, and there-
fore the committees are being dis-
.alved. But he has stated just now 
that a high-power committee is going 
10 be set up for gOing into the work-
ing of CSIR. May I know whether 
it is just to change the personnel of 
the committee that he hal di390lved 
and reconstituted the committees? 

Shri M. C. ChaCIa: No, Sir. Un-
der the csm. Rules a reviewing com-
mittee must -be appointed from time 
to time consisting of people in India 
and outside so that they can make an 
objective appraisal of how far CSIR 
a functioning eftIciently and success-
fully. The reviewing committee has 
been appointed in accordance with 
the rules. It is not an innovation 
which I have started. 

Guru fOr NatloaaJ. Plaat. 

+ 
{ 

Shri S. C Samaata: 
·6. Shri Sub~ Hauda: 

Shri P. C. Bo~: 

Will the Minister of Home Affain 
be pleased to refer to the reply giyen 
to Starred Question No. 10511 on the 
15th April, 19M and state: 

(a) whether the proposal to set up 
Central security forces for protection 
and guarding of national plants has 
been finalised; 

(b) if 10, when tha will be let up; 
and 

(c) what ia the total eatimated cost 
for setting up thia force and the 
number of people to be recrulted for 
thia p~' 

The Deputy IIiIIw. .. tile ....... 
try of H_ AJrairJI (Shri L. N. 
1IDabra): (a) to (c). The scheme baa 
not been finalised yet. 

SJui S. C. s-.tta: May I know 
Whether the State Governments haft 
been asked to muster a strong police' 
force for the protection of th_ 
plants? 

SJui L. N. 1UIhra: The State Goy-
emmenta have been, asked to. give-
their comment. on the scheme of a 
Central Security Force. A number of 
State Governments have giYen their 
views. We are awaiting replies from 
lIome of the State Governments. 

Sbrl 8. C. SalDaata: Before settina 
up these forces, may I know whether 
the State Governments have given 
their consent to it! 

Shri L. N. lIIJahra: The whole 1l1lel-
tion was discussed in the Chief 
Ministers' conference last Maroh and 
they have agreed that there was need 
for such a force on the lines of the 
Railway Protection Force. So, they 
have agreed to the proposal in prin-
ciple. 

Dr. L. M. Sina"hvi: May I know 
whether it is a fact that the State 
Governments have resisted this idea? 
If so, what is their argument for re-
sisting this idea and what t. the xr-
action o! the Government or India to 
such resistance by State Goyern-
ments! 

Shri L. N. Mishra.: The Chid 
Minister. who met in a conference 
had agreed in principle to have this 
kind of force. There is no question 
of resistance from the State Govern-
ments. There are some points of de-
tail which are being worked out. 

Shri TricUb K1Imar Chaudh1lri; 
May I know whether it is II. fact that 
the Hindu.tan Steel Limited has a 
security force of its own, as al.'!lo 
some other national plants. and those 
security forces are employed or en-
gaged b;!" the plants concerned or 
there is lome kind of liaison with the 
CeutraJ. Gol'ernment? 




